
Notice 

 Learned Counsel for the parties may please note that the 
following cases pertaining to UPSRTC will be taken up in the 
Permanent LokAdalat on 18.01.2016 in the High Court, 
Allahabad at 3:00 P.M. 

Court No. 37      At 3:00 P.M.     UPSRTC 

Sl. 
No. 

F.A.F.O.  

NO. 

Parties  Name Appellant Respondent 

1.  (1269)/10 UPSRTC Vs Smt. Lata Devi and others (District 
Mathura) 

R.P. Ram R.K.R. Sharma 

2.  2408/2011 UPSRTC Vs Smt. Sheela and others (District Agra) V.C. Dixit S.O.V.S. 
Chauhan 

3.  3387/2004 UPSRTC Vs Shivkant Mishra (District Mau) Avnish Mishra Awdhesh Rai 

4.  1048/2004 UPSRTC Vs Smt. Ganga Devi and others (District 
Aligarh) 

V.C Dixit Akhilesh 
Srivastava 

5.  2169/2003 UPSRTC Vs Smt. Rekha Pandey and others 
(District Kanpur Nagar) 

C.P. Srivastava C.K. Rai 

6.  1899/2003 UPSRTC Vs Ram Briksha Vishwakarma and others 
(District Azamgarh) 

Avnish Mishra  S.D. Ojha 

7.  271/1996 UPSRTC Vs Ravi Kant and others (District Etah) Samir Sharma P. K. Jain,    
Madhav Jain 

8.  276/1996 UPSRTC Vs Smt. Kamla Devi and others (District 
Etah) 

Samir Sharma Y.K. Srivastava 

9.  893/1996 UPSRTC Vs Shri Rakesh Bedi and others (District 
Ghaziabad) 

Samir Sharma P. K. Jain,  A. K. 
Saxena 

10.  2029/2003 UPSRTC and others Vs KamtaKakshi and others 
(District Chitrakoot) 

R.A. Gaur D.S. Srivastava 

11.  1362/2009 UPSRTC and others Vs Bhairo Singh (District 
Pilibhit) 

Rajesh Kumar  

12.  20/2004 UPSRTC Vs Raj kumari and others (District Banda) R.A.Gaur Ram singh 

13.  3662/2008 UPSRTC Vs Smt. Laxmi Devi and others (District 
Agra) 

V.K. Singh ------- 

14.  1872/2000 UPSRTC Vs Kumari Tripti and others (District 
Banda) 

R.A.Gaur Puneet Kumar 
Gupta   

15.  420/2007 UPSRTC  Vs Arvind Singh and others (District 
Etah) 

V.C.Dixit Arvind Kumar 
singh 



16.  2897/2008 UPSRTC Vs Pankaj Singh and another (District 
Etah) 

Sunita 
Agarawal 

------------- 

17.  175/2012 UPSRTC Vs Rajat Agrawal and another (District 
Bijnor) 

V.K. Gupta -------- 

18.  1323/2006  UPSRTC  Vs Smt. Kusma and others (District 
Hamirpur) 

R.A.Gaur D.S.Parmar 

19.  275/1996 UPSRTC Vs Smt. Vimla and others (District Etah) Samir Sharma P.K. Saxena 

20.  278/1996 UPSRTC Vs Smt. Kanti and others (District Etah) Samir Sharma Y.K.Srivastava 

21.  3130/2005 UPSRTC Vs Smt. Premawati and others (District 
Aligarh) 

V.C. Dixit D.K. Sharma 

22.  327/2013 UPSRTC Vs Sri Hukum Singh and another (District 
Aligarh) 

V.C. Dixit R.K. Mishra 

23.  582/2010 UPSRTC Vs Brahma Singh and others (District 
Aligarh) 

R.P. Ram D. Kr. Yadav 

24.  143/2001 UPSRTC Vs SnehLata (District Aligarh) V.C. Dixit V.K. Birla 

25.  1157/2006 UPSRTC Vs Shri Sukhdev Singh and another 
(District Etah) 

V.C. Dixit A.K. Singh & 
Km. P. Singh 

26.  158/2002 UPSRTC Vs Manoj Ghosh and another (District 
Azamgarh) 

Avanish 
Mishra 

P.K. Dwivedi & 
Sanjeev Kumar 
Tiwari 

27.  2734/2006 UPSRTC Vs Smt. Rajwati and others (District 
Agra) 

Samir Sharma M.K. Mishra 

28.  773/2006 UPSRTC VsKm. Samreena and others (District 
Agra) 

Akhilesh Singh Ram Singh 

29.  1818/2004 UPSRTC Vs Smt. Rama Devi and others (District 
Badaun) 

Sri Samir 
Sharma 

Sri Vijendra 
Singh 

30.  3248/2004 UPSRTC Vs Smt. Amar Kaur and another (District 
Pilibhit) 

Sri Samir 
Sharma 

Sri S.K. Singh,  
Sri S.C. Varma 

31.  111/1997 UPSRTC Vs Smt. Menka and others (District Etah) Sri Samir 
Sharma 

Sri R.K. Dwivedi 

32.  79/1998 UPSRTC Vs Simmi and another (District Etah) Sri Samir 
Sharma 

Sri Rashtrapati 
Khare 

33.  435/1999 UPSRTC Vs Smt. Urmila Devi and others (District 
Aligarh) 

Sri Samir 
Sharma 

Sri Vineet Saran 

34.  48/1992 UPSRTC Vs Smt. Aruna Sharma and others 
(District Etah) 

Sri Samir 
Sharma 

Sri Rajeev 
Sharma 

35.  91/1997 UPSRTC Vs Jaiveer Singh and others (District 
Aligarh) 

Sri Samir 
Sharma 

Sri Brijendra 
Kumar 

36.  2740/2004 UPSRTC Vs Smt. Satyawati and others (District 
Badaun) 

Sri Samir 
Sharma 

Sri B.D. Sharma 

37.  1977/2004 UPSRTC Vs Vishnu Shanker Mishra and others 
(District Shahjahanpur) 

Sri Samir 
Sharma 

B.B. Jauhari 

38.  215/2002 UPSRTC Vs Smt. Munni Devi and others (District 
Badaun) 

Sri Samir 
Sharma 

ChandraBhan 
Kushwaha 



39.  2562/2003 UPSRTC Vs Ravi Kant and another (District 
Kanpur Dehat) 

C.P. Srivastava S.S. Sachan 

40.  2128/2013 UPSRTC Vs Smt. Rekha and others (District 
Aligarh) 

V.C. Dixit A.T. Pandey 

41.  1040/2001 UPSRTC Vs Smt. Mithilesh and others (District 
Ghaziabad) 

Samir Sharma R. Tripathi 

42.  894/2001 UPSRTC Vs Smt. Vimla and others (District Bijnor) M.M. Sahai B.K. Tripathi 

43.  2679/2005 UPSRTC Vs Smt. Geeta and others (District 
Saharanpur) 

Avanish 
Mishra 

R.K. Saini 

44.  2335/2013 UPSRTC Vs Jai Ram (District Aligarh) R.P. Ram A.T. Pandey 

45.  475/2012 UPSRTC Vs Dinesh Chandra and another (District 
Hathras) 

V.C. Dixit D.P. Singh 

46.  3260/2011 UPSRTC Vs Smt. Poonam Singh and others 
(District Azamgarh) 

L.D. Rajbhar S.D. Ojha 

47.  1553/2003 UPSRTC Vs Vijay Katiyar and others (District 
Pilibhit) 

Samir Sharma A.  Agarwal 

48.  1325/2014 UPSRTC Vs Asha (District Bareilly) Kailash Nath A.P. Pandey 

49.  1327/2014 UPSRTC Vs Smt. Omwati and others (District 
Bareilly) 

Kailash Nath A.P. Pandey 

50.  (482)/2011 UPSRTC Vs Dinesh Kumar Sharma and others 
(District Aligarh) 

R.P. Ram Ram Singh 

          
 
               Sd/-  
        (Mayank Kumar Jain, HJS) 
        Registrar (S/A)/Secretary, 
       High Court Legal Services Committee, 
        High Court Allahabad 


